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Patenting of a New Stainless Steel Process

2858. SHRI YADLAPATI VENKAT
RAO
SHRI SOLIPETA RAMA.-
CHANDRA REDDY:
Will the Minister of STEEL AND
MINES be pleased to state:
(a) whether a new economical stainless
steel process has been devised by India;
(b) if so, the details thereof, and

(c) the steps taken for its
patenting?

early

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES

(SHRI RAMESH BAIS): (a) Shri
Ranjan Sen working with Tata Korf
Engineering Services Limjted;
Jamshedpur has  claimed to have

developed a new economical process of
manufacturing stainless steel.

(b) As per Financial Express dated
9.6.1998, Shri Sen has claimed that the
new slainless steel making process is
based on blast furnace technology, which
involves chemical reduction of a mixture
of prepared and partially processed iron
ore and chromite ore, by coke.

(c) The patent may be granted after all
the conditions required, as per
procedure, are fulfilled.

[RAJYA SABHA]
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Use of Surplus Land of VSP

2859. SHRIMATI JAYAPRADA
NAHATA:
DR. Y LAKSHMI PRASAD:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government have agreed
to return unutilised land of
Visakhapatnam Steel Plant to the State
Government  for  development  of
Gangavaram Miner Port;

(b) if so, the reasons for not issuing
the sanctions in this connection; and

(c) if not, the plans to utilise the
unused Jand given by the State
Government for construction of the steel
plant?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI RAMESH BAIS): (2) to (¢)
Based on the request from Andhra
Pradesh State Government and after
consultations with the State Govt. and
Rashtriya Ispat Nigam Limited (RINL), a
decision has been taken to hand over
1100 acres of land for the purpose of
development of a miner port at
Gangavaram. This is subject to certain
conditions  which  include inter-alia
alternative land to that extent making
available to RINL on ‘land to land basis’
by Govt. of Andhra Pradesh.
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